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by the Department of Community Develop-
ment under ths leadership of Shri V.
Ramapathan, Member of the Board of
Revenue, Orissa, in 1967, to undertake a
detalled study of the part played by the
Panchayati Raj Institutions and Community
Development Agencies in basic land reform
measures has snbmitted its report ;

(b) if so, its main recommendations and
Government's reaction thereto ; and

(c) whether a copy of the Study Team's
report will be laid on the Table ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI M. S. GURUPA-
DASWAMY) : (a) Yes, Sir.

(b) and (c). Copies of the Study Team's
Report have already been laid on the Table
of the House. The Report is under consi-
deration of the Government.

Expansion of Hindustan Cables Ltd.,
*317. SHRI S. K. TAPURIA :
SHRI S. K. KOTHARI :

Will the Minister of INFORMATION
AND BROADCASTING AND COMMU-
NICATIONS be pleased to refer to the
reply given to Unstarred Question No. 2470
on the 28th November, 1968 and state :

(a) whether a final decision has been
taken regarding the expansion of Hindustan
Cables Ltd. or whether Government propose
to meet their requirements of the telephone
cables through private sector ; and

(b) if so, the natute thereof ?

THE MINISTER OF INFORMATION
AND BROADCASTING, AND COMMU-
MICATIONS (SHR!I SATYA NARAYAN
SINHA) : (a) No, Sir. The Matter is
under active consideration of the Govt. and
a final decision has not been taken so
far.

(b) Does not arise in view of (a)

above.

Sugarcane Prices

SHRI BABURAO PATEL :
SHRI YASHPAL SINGH :
SHRI S. C. SAMANTA :

*318.
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SHRI VISHWA NATH
PANDEY :

Will the Minister of FOOD AND
AGRICULTURE be pleased to state :

(a) whether it is a fact that sugarcane
prices have been again revised ;

(b) if so, the present prices, State-wise,
with a list of previous ones ;

(c) the reasons for revision in such
short time ;

(d) the details of the long-range policy
and principles followed by Government in
the matter of sugarcane crop, sugar making
mills and the distribution and sale of sugar,

with details of State controls at various
stages ;
(e) whether the policy is aimed at

giving enough sugar at a cheap price to the
Indian consumer ; and

(f) if so the reasons for rise in sugar
prices and fluctuations thereon steps taken
to stablise the prices ?

THE MINISTER OF STATE IN THE
MINISTRY GF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) No, Sir. The statutory
minimum price of sugarcane fixed for the
season 1968-69 has not been revised but the
factories are generally paying more than the
minimum price.

[b) A statement showing the State-wise
minimum prices of sugarcane notified for
1968-69 and the comparative price for 1967-
1968 is laid on the table of the Sabha.
L Placed in Library. See No- LT —216/69].

(c) Does not arise.

(d) Central Government’s long-range
policy in regard to sugar administration is
directed towards ecnsuring a fair price to
the sugarcane growers and creating condi-
tions for the mills to enable them to
maximise sugar production. As regards
distribution and sale of sugar, the Central
Government releases every month fixed
quotas of levy sugar to the State Govern-
ments for controlled distribution at fixed
prices. The State Government fix whole
sale and retail prices on the basis of the
ex-factory prices of sugar, the actual
transport charges and incidental expeases
including a suitable margin of profit to the
wholesalers and rotailers.  The actual scalp
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of distribution and other arrangements for
equitable distribution have been left to be
decided upon by the State Governmeuts on
the basis of their local conditions.

(e) and (f). The present policy is in-
tended to ensure to the consumers a major
portion of their sugar requirement at rea-
sonable prices. 1t is aiso in the interests
of the sugarcane growers and the industry.
The prices of sugar in the open market are
determined by demand and supply.

Procurement of Foodgrains in U.P.

*319. SHRI R. K. AMIN : Wil the
Minister of FOOD AND AGRICULTURE
be pleased to state :

(a) whether it is a fact that the U.P.
Co-cperative Federation his demanded that
its 203 Marketing Societies and 1,400 Seed
Stores should be given monopoly rights for
procurement of foodgrains ; and

(b) if so, the reaction of the Central
Government thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND

CO-OPERATION (SHRI ANNASAHIB
SHINDE) : (a) and (b). Uttar Pradesh
Co-oprative Federation has offered the

State Government its Services to work as
purchasing agents in rabi procurement at
centres where co-operative marketing
socities are working. This is under consi-
deration by the Food Corporation of India
to whom the State Government have pro-
posed to entrust the procurement work.
The policy of the F.C.l. is to utilise the
services of the co-operatives as far as possi-
ble.
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